ITEM NO.15 COURT NO.5 SECTION X

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 951/2019
M/S TDI INFRASTRUCTURE LIMITED Petitioner(s)
VERSUS
UNION OF INDIA & ORS. Respondent(s)
(FOR ADMISSION and I.R. and IA N0.109863/2019-STAY APPLICATION)
Date : 02-08-2019 This petition was called on for hearing today.
CORAM

HON'BLE MR. JUSTICE ROHINTON FALI NARIMAN
HON'BLE MR. JUSTICE SURYA KANT

For Petitioner(s) Mr. Rajnish K. Singh, Adv.
Mr. Rakesh Kumar-I, AOR
For Respondent(s)
UPON hearing the counsel the Court made the following
ORDER
Issue notice.
In the meanwhile, there shall be stay of further proceedings

before the National Company Law Tribunal, New Delhi.

(R. NATARAJAN) (RENU DIWAN)
COURT MASTER (SH) ASSISTANT REGISTRAR

Signature-Net Verified

Digitally S\gﬁe by R
RAJA]

Date: 20 8.03

13:03:37|

Reason:Er



		2019-08-03T13:03:37+0530
	R NATARAJAN




